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1 2 3 4 5 6
32, Uttar Pradesh 5168.603 17064.776 770389 376600
33. Uttarakhand 0,000 - 65001 1891121
34, West Bengal 187.499 1047.851 146000 8890360
35, Multi-State 13906160 4122.440 2625.964 512634
Totar 56897.037 56863420 57963300  49857.745

Stipend for rural disabled for joining skill development programme

617. DR PRABHAKAR KORE: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

() whether Government proposes to reduce employment discrimination by
rolling out a scheme to give a minimum stipend to every disabled person from rural

areas who gets a job through Government's skill development programme;
(b) the details of the proposed scheme;

(c) the percentage of disabled persons proposed to be covered under the

scheme; and
(d) what is the timeline for implementing the proposed scheme?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) to (d) The Ministry of Rural Development 1s
undertaking a placement linked skill Development program for rural poor youth under
National Rural Livelihoods Mission, called Deen Dayal Upadhyaya Grameen Kaushal
Yojana (DDU-GKY). This scheme does not provide for payment of stipend to candidates

trained under the scheme, including disabled persons from rural areas.

However, DDU-GKY Guidelines provides for payment of a post placement support
to every candidate who gets placed in jobs. DDU-GKY provides that every State
Govemnment undertaking DDU-GKY will ear mark 3% of its DDU-GKY skall development

targets for skilling Persons with Disabilities.
DDU-GKY 1s an ongoing scheme.
Pending PMGSY projects

618. SHRIMATI RENUKA CHOWDHURY: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

() whether it 1s a fact that thousands of road projects token up under the
Pradhan Mantri Gram Sadak Yojana(PMGSY) are pending for more than four years;



